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(b) whether Government also propose to
seek assistance from UNESCO and other
international educational and cultural orga-
nisations for publication of Gandhian litera-
ture in French, Russian, Chinese, Japanese
and Swahili languages ?]
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t{{THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI VAJPA-
YEE) : (a) The Government of India attach
great importance to the propagation and
publicity of Gandhiji's ideology and
philosophy in foreign countries. Our Missions
abroad hold special functions in connection
with Gandhi Jayanti and also his death
anniversary which is observed as Martyrs's
Day.

The Government proposes to project with
special emphasis the relevance of Gandhiji's
economic philosophy to development of India
and similarly pliced countries.

(b) Our Missions abroad also offer all
assistance to publishing houses in foreign
countries for translation of Mahatma Gandhi's
writings.]

Aluminium plant in Gujarat

322. PROF. RAMLAL PARIKH : Will the
Minister of STEEL AND MINES be

] English translation.

[17 JUNE 1977]

to Questions 86
pleased to refer to the answers to Unstarred
Questions 406 and 267 given in the Rajya
Sabha on the 19th March, and 13th August,
1976 respectively and state :

(a) whether Government have since
abandoned the proposal to set up an alumi-
nium plant in Kutch in Gujarat; and

(b) if not, what is the progress so far made
in the finalisation of the proposal ?

THE MINISTER OF STEEL AND MINES
(SHRI BIJU PATNAIK) : (a) No,
Sir.

(b) No potential buyer has yet been secured
in regard to the quantity of alumina supply
that the Kutch bauxite deposits can sustain
and which would justify development of a
"green-field" site.
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Employees in Maruti Ltd.
323. DR. RAMKRIPAL SINHA :
SHRI NAGESWAR PARSAD
SHASHI :

Will the Minister of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased to state

(a) what was the number of workers in
M/s Maruti Ltd., Gurgaon in March, 1977 ;

(b) whether it is a fact that a large number
of employees of the Company were retrenched
after the 20th March, 1977 ; if so, what is their
number and how many of them belong to
Amethi and Rai Bareli in Uttar Pradesh;

(c) whether the factory is likely to be

[RAJYA SABHA]

closed down in the near future ;

(d) if so, what steps Government are
taking to provide relief to the workers; and

(e) what action is proposed to be taken by
Government against M/s Maruti Ltd. for
violating labour laws ?]
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filTHE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA) : (a) 643.

(b) The total number of employees who
have either left or were removed from service
in March/April, 77 was 218. Of these 218
workers, 2 persons belong to Amethi and none
from Rai Bareli in Uttar Pradesh.

(c) The termination of  services of a
large number of persons indicates the
possibility of closure of the Factory in the
near future.

(d) The Government of Haryana, which is
the appropriate Government under the
Industrial Dispute Act in respect of this
establishment, have referred for adjudication
the industrial disputes regarding discharge of
37 workers who had made specific
representations in this regard.

(e) The Government of Haryana have been
requested to examine the alleged violations of
labour laws by the management of the
Company, and to take appropriate action in
the matter.]

Workers' participation in management

324.SHRI KHURSHED ALAM
KHAN : SHRI PIARE LALL
KUREEL URF PIARE LALL
TALIB : SHRI JAGDISH JOSHI :
SHRI IBRAHIM KALANIYA :

Will the Minister of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased to
state :

(a) whether Government have finalised any
proposal  to  widen the scope

nslation.



